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hon. Member whose question has been
allowed. Whether the hon. Minister
takes objection to it or not, this is a
serious reflection upon the hon.
Member,

Mr. Speaker: I quite agree, and it
is  very objectionable that such &
language should be used. The hon
Member should take care in future,

SHorT NoTicE QUESTION

Starvation Death in Mysore State
SN.Q 6 Shri Linga Reddy:

‘Will the Minister of Food and Agri-
caltore be pleased to state:

(a) whether it is a fact that there
were two starvation deaths on account
of famine conditions in Mulbagal
Taluk, Kolar District, Mysore State
according to a news-item published
in the “Prajavani” dated the 16th
November, 1965; and

(b) if s0, the action taken by Gov-
ernment to provide the famine-
stricken people with employment and
foodgrains at cheap rates?

The Minisier of Food and Agricul-
ture (Shri C. Subramaniam): (a) No,
Sir.

(b) The State Government are
taking all jpoesible measures to
relieve the  distress caused by scar-
city conditjona,
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Shri Linga Reddy: May I know
whether investigation has been made
o find out the truth of the news item
in the local daily, Prajavani, dated
18th November, 1985; if so, with what
result?

Shri C. Sabramaniam: The question
itself relates to that and we made an
engquiry with the Mysore Government,
They made an enquiry with reference
to the publication of this news item
in Prajavani and they have sent a
telegram that there ls absolutely ngp
basie for this news item,

st wr) - wwE W § a9 oW
SATTYT T AT § |

oo W & 6T WO &
g% giom N gwft amgw § fe
1 wwRT a7 & fonvia 7 s W
W #YE FET, WIS WTE WTET
gaTam, A ¥ wrk # TE w7 g
I A1 62 WT F

oY wt ;& gaw fag enfgorr
g & AT wTeE s wigar g o

8hri Linga Reddy: Has the Chiel
Minister of Mysore addressed letters
1o you, Sir, and also asked the Finance
Minister and the Prime Minister. ...

Shri C. Subramanlam: Sir, I am pot
able to hear the hon. Member.

Mr. Speaker: There is too much
noise. Would the hon. Member kindly
resume his seat? Let the hon. Mem-
bers observe silence; then alone I will
proceed with the business and not
otherwise,

Yes, Shri Linga Reddy may put his
question.

Bhri Lings Roddy: Has the Chief
Minister of Mysore addressed letters



Oral Answers

4829

to you, Sir, and also requested the
Finance Minister and the Prime Minis-
ter, stating that the people are on the
verge of starvation, to send Rs. 20
eroreg towards famine relief as grant
and also that 11 lakh tong of foodgrain
should be made available?

8hri C, Subramaniam: I have receiv.
ad a letter from the Chiet Minister of
Mysore—he has written to the Finance
Minister also—asking for aid to tide
over the food situation. As far as
foodgrains are concerned, we &re try-
ing to deliver as much quantities as
possible, with reference to the avail-
ability and also with reference to the
demands from other States. As far as
the request for Rs 20 crores is con-
cerned, it is under the consideration of
the Finance Ministry.
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Shri S. M. Banerjee; I would like .o
know whether it is a fact that thers
have been some surveys by the Uniom
Food Ministry with the help of the



4831 Suspension  AGRAHAYANA 10, 1887 (SAKA)

State Governments into the famine
sonditions and scarcity conditions in
some of the States, including Mysore,
whether any reports have been sub-
mitted, and what steps have been
saken by the Central Government to
remove those conditions?
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The Minister of Communications
and Parliamentary Affairs (Shri Satyn
Narayam Sinha): Sir, T beg to move:

“Thal Shri Maniram Bagri, a
Member of this House and named
by the Speaker, be pended
from the service of this House for
three days".

Mr. Speaker: The question is....
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Mr. Speaker: The guestion fs:

“That Shri Maniram Bagri, a
Member of this House and named
by the Speaker, be suspended
from the service of this House for
three days".

The Lok Sabha divided:
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Mr. Bpeaker: 1 am calling for divi-
sion again. Members  should be
ready in their seats with both hands
ready to operate.

The question is:

“That Shri Maniram Bagri, a
Member of this House and named
by the Speaker, be suspended from
the service of this House for three
days.”

The Lok Sabha divided:





